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DRILLING AT JWALAMUKHI

2505. SHRI HEM RAJ : Will the
Minister of PETROLEUM & CHEMI-
CALS be pleased to state:

{a) whether it is a fact that the drill-
ing operations at Jawalamukhi have been
given up and there are several buildings
both at Sapri (Jawalamukhi) and Jawala-
mukhi proper belonging to the depart-
ment; and

(b) if so, the use to which these build-
ings are being put to?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) :
(a) Yes, Sir. The buildings in question
belong to the Oil and Natural Gas Com-
mission,

(b) The residential quarters at Jawala-
mukhi are unoccupied. At Sapri, the
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other areas.
TEA STANDARDs

2506. SHRI HEM RAJ : Will the
Minister of HEALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT
be pleased to state :

(a) whether it is a fact that samples
of green and black tea of Kangra and
Dehra Dun were taken for the fixation
of tea standards under the Prevention of
the Food Adulteration Act; and

(b) if so, the results thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY) :
(a) The Indian Standards Institution
who are undertaking work of formulat-
ing standards for black and green tea
for inclusion under the Prevention of
Food Adulteration Rules 1955 had con-
sidered available data regarding Kangra
and Dehra Dun Teas,

(b) On the basis of the analytical re-
sults of the Indian Standards Institution,
the Central Committee for Food Stand-
ards have recommended amendment of
the existing standards for tea so as to
cover both varieties of tea, namely, green
as well as black. The recommendation
is being examined by Government.

ADMISSION OF PATENTS IN WILLINGDON
HosPrtaL, NEw DELHI

2507. SHRI SHARDA NAND -
SHRI JAGANNATH RAO
JOSHI :

Will the Minister of HEALTH, FA-
MILY PLANNING AND URBAN DE-
VELOPMENT be pleased to state :

(a) whether it is a fact that in the
Willingdon Hospital, New Delhi, admis-
sion is granted to patients only if they
have a certain minimum income;

(b) if so, the details of rules govern-
ing admissions of patients;
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‘(¢) whether Government have received
any complaints in this regard; and

(d) if so, the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY) :
(a) Admission to General Wards is free
irrespective of any income. Only in
case of admission to Paying Wards and
Nursing Home the minimum income is
Rs. 251 and 501 respectively.

(b) Extracts of rules 3, 4 and 5 go-
verning admission of patients in the
Willingdon Hospital is laid on the Table
of the House. [Placed in library See No.
LT—1808/67.]

(c) No. There are 56 beds in the
Nursing Home and 24 in the Special
Wards. Admission is made in the order
in which applications are received from
the patients. Emergent cases are admit-
ted without reference to applications,

(d) Does not arise.
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ASSISTANCE TO WEST BENGAL

2509. SHRI K. HALDAR ‘: Will the
Minister of FINANCE be pleased to
state :

(a) whether the West Bengal Go-
vernment have made a representation to





